
CB'TPLAL ADMB' ISTF1AT IVE TRIBU\AL 
BNGALORE BENCH 

Secori1 Floor, 
Commercial Cornplox, 
Indirenaçjar, 
BPN GALIE - 560 03,11. 
Dated :L 1 MAR1995 

APPLICATIQ' NO. 552 of 1995. 

APPI4CANTS: Srnt;Nagamma and Thirteen others. 
v/s. 

RESDaTSecret ary,Ministry of Railwqys ,N e* Delhi 
and three others., 

To 

1. 	Sri.M.Raghàvendra Achar,Advocate, 
No.1074 and 1075, Fourth Cross, 
Second Main,Sreenivasanagar, 

Bang alore-560 050. 

Subject:— F.rwarding,CoPies of the Orders pissed by the 
Central. Mministatire Tribunal,Bangalore-38. 

- 	----xxx---- 
P1ase find" enclosed her'with a c•opy of . -the Order! 

Stay Crder/Intcrim Order, passed by this Tribunal in the above, 

ment'ionedaPplicatiofl(s) on 09031995. 	 • 
p\JL 

D 	REGISTRAR 
JUDICIAL BRPCHES. 

- - 
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Office Notes 

a 
Date 

.(Pxs)vc/(TvR)M(A). 

MARCH 4,1995 

Shri M.R.Achar learned counsel 

for the applicants says that he does 

not press this application. Accord-

.ingly this application: is dismissed 

- 	 asnopressed. - 

- 	
- 	 NEMBER(A) 	 CE=CHAI4A. 

TR1JECOPY 
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8ang:Iore Bench 



Si 

4, 	£ 
- 

,J - 

D3  
— 

1 

17 
of 	' , 	• \. J-•'- 

• ,c.. 


